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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI / 3

Feroze Husain
Notary/ddvo. ...
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IN THE MATTER OF: ! \77
i CHH p:f‘
IN RE: COMPLANCE OF MUNICIAPL SOLID WAST

MANAGEMENT RULES, 2016 AND OTHER
ENVIRONMENTAL ISSUES

ADDITIONAL AFFIDAVIT ON BEHALF OF THE STATE OF
CHHATTISGARH IN PURSUANCE TO THIS HONBLE
TRIBUNAL’S ORDER DATED 04.04.2024

MOST RESPECTFULLY SHOWETH

I, Shri Shashank Pandey S/o Shri Ashok Kumar Pandey, aged
about 41 years, working at Urban Administration and
Development Department, Government of Chhattisgarh, with
office at Block- D, 4t Floor, Indravati Bhavan, Nava Raipur Atal
Nagar, Dist. Raipur, Chhattisgarh do hereby solemnly affirm

and state on oath as under:

1. That I am presently posted as the Chief Executive Officer at
State Urban Development Agency of the Government of
Chhattisgarh and as such am authorised in my official

capacity to swear and depose the present affidavit. I am fully

7 6 AUG 2024
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conversant with the facts of the present case and as such
corn'petent to swear the present Affidavit based on the records
maintained by the Department in its regular course of

business. .

. That vide Order 04.04.2024, this Hon’ble Tribunal was

pleased to direct that the status of the ring-fence accounts be
placed on record before this Hon’ble Tribunal. The relevant

portion of the said Order is extracted for reference as below:

“6. Meanwhile, it will be open to the Chief Secretary, State
of Chhattisgarh to place on record the status of creation of
ring-fence account of Rs. 1,000 crores in terms of the
statement of Chief Secretary as recorded in the order of the

Tribunal dated 31.03.2023 in this OA and its utilization...”

. That, in compliance of the aforesaid Order dated 04.04.2024,

an affidavit dated 05.07.2024 has been filed by the answering
deponent on behalf of the Government of Chhattisgarh
wherein the details of the ring-fence account was submitted

before this Hon’ble Tribunal.

. That, the present affidavit is being filed in continuation of

the said affidavit dated 05.07.2024 to provide the updated

details regarding the ring-fence account. It is humbly

2 6 AUG 2024
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submitted that the present affidavit be read as a part and
parcel of the affidavit dated 05.07.2024 filed before this

Hon’ble Tribunal.

_ That, it is most humbly submitted that the Government of

Chhattisgarh through the State Urban Development Agency
has as on date opened a single earmarked/ designated ring-
fence account with the Bank of Maharashtra (Branch Name:
Raipur Byron Bazar, at: Chandani Bhavan, Netaji Chowk,
Katoria Talab, Raipur- 492001, Chhattisgarh) having
account number 60462679736 with a deposit of Rs. 743.65

Crore as on 20.08.2024.

A true Copy of the bank statement dated 20.08.2024 of the
ring-fence account with the Bank of Maharashtra (Branch
Name: Raipur Byron Bazar, at: Chandani Bhavan, Netaji
Chowk, Katoria Talab, Raipur- 492001, Chhattisgarh) having
account number 60462679736 is marked and annexed

herewith as Annexure R-1 from Page 6 to 7 .

. That, in addition, it is humbly submitted that necessary

approvals have already been obtained for allocating the
balance amount of Rs. 260 crores from the supplementary

budget of the State Government for FY 2024-2025.

26 AUG 202



A true copy of the letter dated 07.08.2024 issued from the
Urban Administration & Development Department,
Chhattisgarh seeking approval for withdrawal of Rs. 260
crore is marked and annexed herewith as Annexure R-2 from

Page No. 8 to 17.

7. That, in light of above facts, it is humbly submitted that the
Government of Chhattisgarh through State Urban
Development Agency has earmarked Rs. 1003.65 crore in the
ring-fence account. Henceforth, the Government of
Chhattisgarh will utilise the funds from the said ring-fence
accounts as mentioned herein above towards the Solid and

Liquid Waste Management in the State of Chhattisgarh.

8. That, it is humbly submitted, for the year 2024-2025, the
answering State Government has completed the inter ULB
quantitative & performance assessment in August 2024 as of
date. The updated quantification details shall be submitted
before this Hon'ble Tribunal in the next Six-Monthly

Compliance report, which is due in October 2024.

2 6 AUG 202
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9. That the facts stated in the present Affidavit are true and
correct to the best of my knowledge and belief and to the
extent of the records. No part of the same is false and nothing

material has been concealed therefrom.

10. That, the present affidavit is filed bonafide and in the

interest of justice.

DEP T

VERIFICATION

I, the above-named deponent, do hereby verify that the contents
of the present Affidavit are true and correct to the best of my
knowledge and belief and based on the records and no part of it

is false and nothing material has been concealed therefrom.

Verified at KN EY (21 &uAUE Zuzl' day of August 2024.

SOLEMNLY AFFIRMED
BEFORE ME. '

@™

ﬁ;ta’a us3aim

Advoadais & Notary,
Raipur Disirict,
YATPIIR(C G.1Mo..9893159489

16 AUG 2024
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ANNEXURE R-1
/5> A
5 1 Bank of Maharashtra
NFE= W VIR 7 QT
v ailark_oa da
YUH wRte ;A 1501, e, 39 - 411005.
H. O.: ‘Lokmangal’, 1501, Shivajinagar, Pune - 411005.
% Account Details
Account No 60462679736 [Account Open Date [ 0411012023 Nomination Flag
Account Type Govt. bodies Saving Account Meode of Operation AS PER MANDATE
Total Balance 7.43,65,45,297.00 |Avnllable Balance | 7.43,65.45,207.00 Primary GSTIN NA
ficcount Holder STATE URBAN DEVELOPMENT AGENCY
C Details
Name NGT STP RING FENCE ACCOUNT [ CIF Number [40270463007
Mobile JOUOUXXXXXID Email NA
KYC Complied Y KYC Expiry Date 12/08/2034 CKYC ID Not Available
Primary ID Type AT TROM COMPETENT Date of Birth X00000X01 Statement Date 20/0812024
Address 4TH FLOOR, BLOCK D 4, INDRAVAT| BHAWAN ATAL NAGAR, RAIPUR - 492001, Chattisgarh
Home Branch Detalls
Branch No 00981 Branch Name RAIPUR BYRON BAZAR IFSC MAHB0000981
Phone No 2427002 Email Id bom981@mahabank.co.in GSTIN 22AACCB0774B1ZE
Address CHANDANI BHAVAN, NETAJI CHOWK, KATORIA TALAB, RAIPUR - 492001, CHHATTISGARH
A. Statement for Account No 60462679736 from 01/04/2024 to 20/08/2024
SrNo Date Particulars - Chequel/Refersnce No Debit Credit Balance Channel
RTGS IBKLR92024061500026248 CEO SUDA
1| 15/06/2024 |MUKHYAMANTR IBKLR92024061500026245 - 1.50,00,00,000.00  2,68,38,55,973.00| SOGENEFT/
IBKL0001706
3 s gxss HDF%Fé52024062569318294 C EO SUDA i S
25/06/2024 HDF! 024062569318294 - 26,00,00,000.00 2,94,38,55,973.f
HDFC0002706 94.38.85.973.00|  Rrgs ceLL
3| 30/06/2024 |BY INTT - 1.0042,465.00|  2,95,38,98,438.00 | 999-CENTRAL
2t NEFL SBIN224184283674 DIR URBAN A :
4| 02/07/20: MAHB241845819056 SBIN224184283674 - 49,00,00,000.0 : 9008-NEFT/
oot g 00,00,00000|  3.44,38,98,438.00| SGUNEFT/
" — NEFTB s‘?&zgg‘?ggggms DIR URBAN A
02/07/2024 MAHB2 ‘SBIN224184283985 s S008-NEFT/
SBIN0003314 23.64.50,00000|  368,03,48,438.00 SGENEFT/
o e gsnaszg;auasy Indrawati t
6| 03/07/2024 |MAHB241856268174 RBI1862473843634 - 9008-NEFT/
RBISOGOCGEP 6.22,00.000.00|  374.2548438.00| SQENEFT
- NEFII; gﬁnggznauaszs Indrawati t
7| 03/07/20: MAH [ RBI1862473843625 - 9008-NEFT/
RBISOGOCGEP 13,43,00,000.00 3,87,68,48,438.00 RTGS CELL
HEEE ;tzlgggg?gnm Indrawati t
8 03/07/2024 RBI1862473843641 -
RBISOGOCGEP 23.00.00.00000|  4.10,68.48.438.00 SU0ENEFT/
oxomaoas | NEET Rﬂmsug%ssza Indrawati t
9 7) MAHB24 185626 RBI1862473843628 . 9008-N
RBISOGOCGEP 15,79,00,000.00|  4,26,47,48,438.00 Rpehern
N Pe—— NEFTB 2RB|13624735;3631 Indrawati t
1 MAHB241856: RBI1862473843631 - 2008-N
RBISOGOCGEP 45,78,00,000.00 4722548438.00( 2008 GEEFLIZ
- :ﬁﬂé gal ; gggg;?msss Indrawati t —
1 7, 7
024 | NBleaaocaee RBI1862473843636 - 3570000000\ 475,8248438.00| SOENEFTI
12| 03/07/2024 ﬁ%?ﬂé?giéﬁé‘é"m SEESR 843638
RBISOGOCGEP R - 210000000/ 476,0348438.00| EVENEFT
. ;gGS |'C|cnszoz4oro4msnzssa DIRECTOR URBAN
ol 161 ICICR52024070400602663 - 1,17,61,96,859.00 5,93,65,45,297.00 %;‘CEETE
RTGS INDBR; ogoga‘{ 68 %o
14 4 PUR
09/08/202 'Rhﬁ; 1L ( W INDBR32024080900827664 - 1,50,00,00,000.00 7.43,65,45,297.00 Rm«ms CEEFLIZ
i k
Feroze Husain
B. Summary for Acco m 0462670736 Arar01/04/ to 20/08/2024
RalPyp (C.GJ)INDIa
Total Transaction Count | ‘d \Feello /1) / o] Opening Balance 1,18,38,55,973.00
Total Debit Count N\AN oy 7 ] A 18,38,55,973,
Total Credit Count N\ _TI025 7 (‘) Vi Total Credit A e
\\U[\. \\_._../‘ - // Closlin 1 6.2526,89,324.00
L N g B
7,43,65,45.297.00

* END OF STATEMENT

NCHRR

Paoa 10f 2
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5 311 HEleit
3 Bank of Maharashtra
HYT ANEY & e
muﬂm___:_ﬂﬁs
JUR T - e, 1501, T, 9 - 411005.
H O. 'Lokmangar, 1501, Shivajinagar, Pune - 411005

“ All the amounts in the Statement are in INR.
This s a Sy G ted St. No Sig is Required.

* The Customer is advised to keep their KYC updated periodically with Officially Valid Documents (OVDs) as part of regulatory requirements. If you are more than 10 years old, please
update your Aadhaar number.

Please update your PAN number in your Account, if not done so far.

All Indla Toll Free Number : 1800-233-4526 / 1800-102-2636 fte : www.bankofmaharashtra.in

PR "ot commanabank hitps.ifwww{acebook com/mahabank
in hiips Jhwww Bnkedin /e ' g hitps://www instagram_com/mahabank/
(p https Jfin,

feroze Husain
Notanvddveca,.
RAIPUR (C.G.; INDI4
Reg. Mo, 112
Valia 1ili
26-2-2026
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766 . ANNEXURE.R-Z
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AT Ter, SN WemE U9 e, swiaie

T WA, we—3), el R, T AR Aed TR, ey

vvvvvv
e e & A A A A A A A A A A A0 AR A AR AR

. 24 /AR /ASIC / 2024—25 | 22 srew TR, R . OF/0%/[2Y
wafm,
BTG ¥R,

TR yemE d e R, wEre,
HETA WeH, AT I[YR e AR, TAr—agR |

v —  Richa 9 2024—25 B IS FoIE A Ol IORTS Feierd AT
Td e fiede wie @ Remeer g g yrEed i W,
26000.00 ST THHIA ITEXVT &I G 9164 |

———000——

frsaiarta @uar s g9 b A . AN, a8 Roell & THT
HIE 606 /2018 @ WaT § fEAi® 31.03.2023 H1 BA. vU @ foq gAAE
BIT] 39 gaTE ¥ g e, B A it g1 | g afd #Aered g7
fd T Adwgar Waw fede wie & eeEr gd ot e @ Aer
®g T MR W, 1000.00 BS Ring Fenced MR @ axelr fhar S 2l
AM. TASE. & Al & e A8 R oM W aRiges @ A wraum B
T £ S A A AP 04.04.2024 B A, TASNE. §RT Y UHRUT HHID
606 /2018 ¥ WIS BS| 39 GAE d g AFE wASNA. g1 A« -/
1000.00 HIS PHI I IS Td o JURMS ggua g R BH (Ring
Fenced)ma%mﬁéﬁlﬂmwgly

. S et @ uRuregm 4 RAS@ 9§ 2024—25 & YW QRS

gote # o I3RS gEuE ATl td Wi glede Wi @ IO ¥ B
graenfad IR . 26000.00 AR P grawm= R A Tar g -

, 3 IalRe y§g9 giern

TR g o Ll ekt

<

| . : - (O w. e ¥)
qp. |- guic Y &7 faavor GIC UTaEE 2024—25 |
01 | 81—2217—05—191—0101—7948—#14—005 6000.00
"T02 | 81—2217—05—192—0101—7948—#14—005 3500.00
03 | 81—2217=05—193—0101—7948—#14—006 3500.00
K@OT@I@T\R | 13000.00
&

reroze Husai

Noterviddvocaie !

(?rﬁrﬁ.af@ﬁ)

T RAIPUR (C.G.) INDIA o
~ Iﬁ'y, VD, < At )
s NS\ e ) R qoic UTaETH 2024—25
01 174 }éﬁ —6623—#45—001 13000.00




STRIFFIR RNy o 202426 & RS aore § 2 e
TR ASEN ¥ PR Wl W, 2600000 RI 1 Y@ meRa el
ST wwnfE R, RRRA werea el d), & R R Ardy &1 arem fear o
WA Tl Aefwus A gar i NS | .

YOI ANEET W) RGN 5, 1235 /04 / R /4—4 /2024, RAID O;;
04,2024 W HRIWBT . 1.1.1 TG 1.1.2 B AR TS IR DT WA o) :
25?%.%%%1@'1%15?%?@?@:Faﬂraﬁﬁzsnﬁrmﬁm'ﬂﬂ
fmm) % 35 uftver @ A oM @ A § )
o v e R Aorr @ Pl 32,/2008 F TR i
iR anavrar @ @we O oiftm smevvr o) s B ;H\;'u‘
NS @ P @ omuer A veye RN w1 SmeRor f&ar S el s
QST FHHIE 7948 SN ARG WauA Aol wd AT AP 6623 '\'ﬁ’ﬁﬁm
fede @) AT I fe graEnfr YR %, 26000.00 Wm il
ITERVT &) AR ¥ SR orAeR Suvra faw fawr

WM T IR B | . L’—'_?
Jere —SIRIEIT AR | h
- S e gd faera
# @Bwo.wwmw
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Feroze Husain

NotarviAdvocate
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1

vrrfya Peerdd v (et reram waquil # )
snyqon srqart 2024-20 ¢ T
om
mn . i
~|m-|' 1,30.00.00.000 '.30.00.00.000 2.00.00.00.000
0 0
i 0 2T A
R B (2)
(%)
T - U um
2217 - vl e
[05) - 3= yradt famwe BT
{191) - Terha P, Frdl, o et Wik, e Ui =ivef anfy
T
0101~ m%(mm) 11092 - ’"‘T“"“W" P
(7948) W dwfTe WA 1802 - ’ o ’
#14. VTTA™H AR
(1) 005 -TuTAn  Preral W AR qaagq 60,00,00,000
qded 60,00,00,000
o (W) - (7948)
o ( @y v ) - {191} waea 60,00,00.000
[05] - 3= viEdt faara AIeIg
{192) - R Wittt @ Fergan
0101 - =T ATASTAT (WIAA ) 11092 - TR WImTET
(7948) oW 3R wTT
#14- WeETTH 3 ETH
) 005 -¥uT ™ HHTal 1 A7 Lo 35,00,00,000
4T ( QT ) - (7948) qAd 35,00,00,000
o (Y v ) - {192} Haed 35,00,00,000
[05] - 3= vigdt fawra dreg
{193} - TR U=TEa S WergAl
0101~ T=T AT ( WATA ) 11092 - TR wwmEA
(7948) e ufyre wEUT
’ #14- 95136  A]RTA
3) Ty fAeTal
005 -* Rk S waeq 35,00,00,000
i ( G ) - (7948) W 35,00,00,000
T wrg vitd ) - {193
i {183} LLce 35,00,00,000
arr( @ Y ) - 2217

ﬂ(ﬂ/‘ p}\ WaE  13000,00:000)

M e - T AT

3 - gl 3

4215 - mqﬁ#aﬁzmﬁzﬁnﬂqu&ﬂﬁw’a
[01) - <11 gfd ‘

{101) - vr& w7 ofid

0101'- T9a AT ( Wrar= )

F' g% 2
eroze Husain 1,30,00,00,000
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- 81
it Prerral =y fawita WETaar
Q@ e 2024-25 ( wRrEad ¥ )
foreger dra PRk e
() (3)
(6623) Waw dizite Wiz I e 1802 - EETETE, TCUIIES, oAATg
#45. Y gfwdafeeal wr Frfm
001 Y3 wfealuleand et Fdor ma¥a  1,30,00,00,000
Eoco 1,30,00,00,000

A (e ) - (6623)
ary ( vy vid ) - {101) T 1,30,00,00,000
anr( drer vird ) - 4215 wwea  K1130,00/00,00028
A D - G gwT waea 1,30,00,00,000
dm( wimEew ) - 81 waea  12,60,00;00,000:
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TeTed 2217
Wmmﬁmmmﬂwmieom.oommmumél

S I W ¥y %60.00,00.000 7 E e L T ——
R wtE 2

oW amfye Wi o T dfaftrn oftn ¥3500.00 TT@ w1 wm dwafm #

m:muﬁmi{a?;s,o.opooﬁ:m*m"ﬂma'
R w3

I afme YA dnefmta sfafen R 23500.00 @M@ W wm dsifa @
SW: IF WA ¥ 350000000 & Y I W amavaEm B

werrid 4215
R Wiw 4 )
W flele @it @ emen &g wfew ufn 31300000 W@ w1 S Wi
&

1]
3 IFA WANH ¥ 1,30,00,00000 B FIQEE A BN @A

Fuivze Husain
Notusizidvocale

RAIPUR (C.G.) INDIA
Rezg No. 1712
Valid iy
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TRUE TRANSLATED COPY 13

Urban Administration & Development Department, Chhattisgarh
Indravati Bhawan, D-Block, 4t floor, Nava Raipur Atal Nagar, District-Raipur

Sr. No. 24/Four/Budget/2024-25/3813 Atal Nagar, Dt. 07/08/24
To,

The Secretary,

Government of Chhattisgarh,

Urban Administration and Development Department, Mantralaya,
Mahanadi Bhavan, Nava Raipur Atal Nagar, District- Raipur.

Sub.: Approval for lump sum withdrawal of the total allocated Amount of Rs. 26,000.00
Lakhs from the supplementary Budget of the financial year 2024-25 for Solid Waste
Management Scheme and Establishment of Sewage Treatment Plants- regarding.

In the matter of Hon’ble NGT O.A. No. 606/2028 dated 31.03.2023, the Chief
Secretary, Govt. of Chhattisgarh appeared before the tribunal. As per the directions issued by
the Chief Secretary of Chhattisgarh, Rs. 1000.00 crore is to be ring-fenced for establishment
of Sewage Treatment Plants (STPs) and remediation of legacy waste dumpsites. Failure to
comply with the directions of the Hon’ble NGT would result in penalties. In continuation to
this matter O.A. 606/2028, hearing was held on 04.04.2024 and Hon’ble NGT directed that the
amount of Rs. 1000.00 crore is to be ring-fenced for Solid Waste Management and Liquid

Waste Management.

In compliance with these instructions, the total allocated amount of Rs. 26,000.00
Lakhs has been approved in the first supplementary budget for the fiscal year 202425 under
the Solid Waste Management Scheme and for the establishment of Sewage Treatment Plants,

as follows:

Solid Waste Management Plan
(Amount in Rs. lakhs)

Sr No. Budget Head Details Budget Allocation for 2024-25
1 81-2217-05-191-0101-7948—#14-005 6000.00
2 81-2217-05-192-0101-7948—#14-005 3500.00
3 81-2217-05-193-0101-7948—+14-005 3500.00
TOTAL 13000.00

Establishment of Sewage Treatment Plants (STPs)
(Amount in Rs. Lakhs) |
Sr No. Budget Head Details Budget Allocation for 2024-25 ‘
e
|
|

\ 13000.00
8
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sum amount of Rs. 26,000.00 lakh, from which the directions given by the Hon’ble NGT can
be followed, and fines can be avoided.

The budget allocation communication No. 1235/04/Finance/B-4/2024, dated
01.04.2024, and paragraphs 1.1.1 and 1.1.2, there are instructions to spend 25 percent of the
budget provision in the first quarter, 15 percent in the second quarter, 25 percent in the third
quarter, and 35 percent in the fourth quarter.

According to the Chhattisgarh Government Finance Department's Instruction 32/2006,
"There is a ban on the advance withdrawal from the treasury without urgent need." The lump
sum amount is to be withdrawn in compliance with the directions of the Hon'ble NGT.
Therefore, it is requested to submit the proposal to the Finance Department after obtaining the
administrative approval for lump sum advance withdrawal of the total allocated amount Rs.
26,000.00 Lakhs provisioned under Scheme Number 7948 for Solid Waste Management
Scheme and Scheme Number 6623 for Establishment of Sewerage Treatment Plants.

Attachment: - As above.

Director
Urban Administration and Development
C.G., Nava Raipur Atal Nagar

Feroze Hysain
Nosary/ddvocaie

RAIPUR (C.G.) l{wm1 L
Reg. No. [/12 Z:

N

Falid 1v11 T
26-2-2076 G o

a

O‘\ O) e

14



773

Demand No. 81
Financial Assistance to Urban Local Bodies

Supplementary Grant 2024-25 (Amount in Rupees)
A Revenue Capital Total
o 1,30,00,00,000 1,30,00,00,000 2,60,00,00,000
Burdened 0 0 0
Supplementary
Fund No. Detailed Accounts Estimates
Q) () 3)
One Revenue Section
2217 - Urban Development
[05] - Other Urban Development Schemes
(191) Assistance to Local Bodies, Corporations, City
Development Authorities, Municipal Improvement Boards etc.
0101 State Plan (General) 11092 - Municipal Administration
1802 - Director, Municipal Administration,
(7948) Solid Waste Management Chbhattisgarh
#14 - Grant-in-Aid
€)) 005 - Grants to Local Bodies Voted 60,00,00,000
Total (Scheme) - (7948) Voted 60,00,00,000
Total (Minor Head) - {191} Voted 60,00,00,000
[05] - Other Urban Development Schemes
{192} - Assistance to Nagar Palika
0101 - State Plan (General) 11092 - Municipal Administration
(7948) Solid Waste Management
#14 - Grant-in-Aid
2) 005 - Grants to Local Bodies Voted 35,00,00,000
Total (Scheme) - (7948) Voted 35,00,00,000
Total (Minor Head) - {192} Voted 35,00,00,000
[05] - Other Urban Development Schemes
{193} - Assistance to Nagar Panchayat
0101 - State Plan (General) 11092 - Municipal Administration
(7948) Solid Waste Management
#14 - Grant-in-Aid
3) 005 - Grants to Local Bodies Voted 35,00,00,000
Total (Scheme) - (7948) Voted 35,00,00,000
Total (Minor Head) - {193} Voted 35,00,00,000
Total Minor Head) - 2217 Voted 1,30,00,00,000
Voted 1,30,00,00,000

Total One - Revenue Section

Two - Capital Section
4215 - Capital Outlay on Water Supply and Se{»ﬂ:i’agﬁ~
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Demand No. 81
Financial Assistance to Urban Bodies
(Amount in
Supplementary Grant 2024-25 Rupees)
Supplementary
Fund No Detailed Accounts Estimates
() 2 3)

(6623) Establishment of Sewage Treatment Plant

#45 Creation of capital assets

1802 - Director, Municipal Administration, Chhattisgarh

@) 001 - Creation of capital assets Voted 1,30,00,00,000
Total (Scheme) - (6623) Voted 1,30,00,00,000
Total (Minor Head) - {101} Voted 1,30,00,00,000
Total (Minor Head) - 4215 Voted 1,30,00,00,000
Total Two - Capital Section Voted 1,30,00,00,000
Total (Demand Number) - 81 Voted 2,60,00,00,000
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Demand Number — 81
Main Head 2217
Item no. 1

An additional expenditure of Rs. 6000 lakh is possible under the solid waste management
scheme. Therefore, a supplementary grant of Rs. 60,00,00,000 is required for the said scheme.

Item no. 2

An additional expenditure of Rs. 3500 lakh is possible under the solid waste management
scheme. Therefore, a supplementary grant of Rs. 35,00,00,000 is required for the said scheme.

Ttem no. 3

An additional expenditure of Rs. 3500 lakh is possible under the solid waste management
scheme. Therefore, a supplementary grant of Rs. 35,00,00,000 is required for the said scheme.

Main Head 4215
Item no. 4

An additional expenditure of Rs. 13000 lakh is expected for the establishment of sewage
treatment plant. Therefore, a supplementary amount of Rs. 1,30,00,00,000 is required for the
said scheme.
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